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O R D E R 

(Through Virtual Mode) 

 
 

04.05.2021  Learned Counsel appearing on behalf of the Appellant submits 

that the Senior Counsel has been declared Covid +ve and seeks short 

adjournment. 

 List the Appeal on 1st June, 2021 under the heading ‘For Admission 

(Fresh Case)’. 

.  

  

            [Justice Anant Bijay Singh] 
Member (Judicial) 

 

[Kanthi Narahari] 

Member (Technical) 
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